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Bl NA MURLI DHAR HEMDEV & ORS Appel | ant (s)
VERSUS

KANHAI YALAL LOKRAM HEMDEV & ORS Respondent (s)

( Wth Appln(s). for directions )
( Wth Ofice Report )

Date : 05/03/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTI CE P. VENKATARAVA REDDI
For Appellant (s) M. U U Lalit, Adv.
Ms. V. Mbhana, Adv.
For Respondent (s) M. S. Ganesh, Sr. Adv.
M's. M Agrawal , E. C. Agrawal a, Manu Kri shnan, Advs
Ms V.D. Khanna, Adv.
M. S.S. Khanduj a, Adv.
M. R Sathi sh, Adv.
Ms. I ndu Mal hotra, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
........ L......l.......T.......T.......T.......T.......T.......T J
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Post it on Monday (10.03.2003).
. SP1

(Y. P. Dham j a) (Veera Verm)
Court Master Court Master



